ITEM NO.3 COURT NO.12 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.) No(s). 914/2016
THE STATE OF UTTAR PRADESH Petitioner(s)
VERSUS

SUSHIL KUMAR SRIVASTAVA & ANR. Respondent(s)

Date : 15-11-2019 This petition was called on for hearing today.
CORAM

HON'BLE MR. JUSTICE SANJIV KHANNA
[IN CHAMBER]

For Petitioner(s) Mr. Adarsh Upadhyay, AOR
For Respondent(s)
UPON hearing the counsel the Court made the following
ORDER

Respondents would be treated as served. However, the appellant
is directed to serve a copy of this order on the respondents
through the concerned police station. Steps in this regard be taken
within three weeks from today.

List the matter after eight weeks.

(ASHWANI THAKUR) (R.S. NARAYANAN)
COURT MASTER (SH) COURT MASTER (NSH)
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